
Department Government Date of receipt Amount claimed Amount of claim 
admitted

Nature of 
claim

Whether related 
party?

% of voting 
share in CoC

1
Income Tax Department Dy. Commissioner, 

Circle 8, Pune
22.12.2025 34,66,04,474           34,66,04,474                  

Unsecured
No

- - -
-                      

- Nil

2

Maharashtra State 
Electricity Distribution 

Co. Ltd

Yuvraj J Jarag, 
Superintending Engineer, 

MSEDCL, PRC Pune

19.12.2025 18,54,050                

                         6,91,050 Unsecured

No

- - -

11,63,000            

- Nil

3
EPFO Department SP Srimali, Asst. PF 

Commissioner, Pune
12.12.2025 48,82,065                

Unsecured
No

- - -
48,82,065            

- Nil

4

GST Department Assistant commissioner 
CGST & CX, Division 

III Jharkhand

19.01.2025 2,21,00,178             

Unsecured

No

- - -

2,21,00,178         

- Nil
Total            37,54,40,767                   34,72,95,524          2,81,45,243 

Details of claimant

Annexure-7
Name of the corporate debtor: Proto D Industries Private Limited; 

Date of commencement of CIRP 28-11-2025; List of creditors as on February 2nd 2026

List of operational creditors (Government dues)
(Amount in ₹)

Sl.
No.

Details of claim received Details of claim admitted Amount of 
contingent

claim

Amount of any 
Mutual dues, that 

may be setoff

Amount of claim 
under 

verification

Amount of 
claim not 
admitted

Remarks, if any


